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The Manager,
Government of India Freass, _
Ring Load, Mayapuri Industrial Area,
(Near Radouri Garden), Wew Ielhi.

éopy tos-

All Commigegioners of Incoue-tax. _
Directors of Ins.(IT)/(R&2)/(E&FR)/Inv.),N
Director of 0&M gervices (Income-tax, lst
Ghalib, Mata Sundri Lane, New Delhi (5 cop
A1l Officers & <ccticng of I.T. Wing of C.
. Comptroller & Auditor General of India,New
Bulletin Sec. of Ite. of Ine.(LS&P),Ne
Director of Training, IKS(Direct Taxes
Nagpur (5 corpies).
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The Chief Contrcller of Accounts, C.B.D.T.
Vikae Bhawan, New Nelhi.
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bs) ,New Delhi.
H-Block,

b

E

1ASTRI) -

0F TIKECT TAXES.

~ ASSIT,.DIRECTOL OF INSIN.(RS&P).

No.oc/l’f(ﬁ,l)/%524/823;/1152/79. |



